GOVERNMENT OF RAJASTHAN

LAW & LEGAL AFFAIRS DEPARTMENT
No F.2(4)Nyay/2018 Date G -| 6 - |G
NOTIFICATION
In exercise of the powers conferred by section 20 ‘B’ of the Speciﬁé
Relief Act, 1963, the State Government with the consultation of Hon’ble
the Chief Justice of Rajasthan High Court hefeby designates the following
Civil Courts mentioned in column no. 3 as Special Courts, within the local
limits of the area to exercise jurisdiction and to try a suit under this Act in

respect of Contracts relating to infrastructure projects:-

SN “ Name of - |The courts designated as Special Courts to try| Jurisdiction of the Special |
Judgeship the suits under Specific Relief Act in couri(s) mentioned in |
respect of Contracts relating to Infrastructure column No.3
Projects under Section 20 B of the Specific
Relief Act. |
a 2 3 ¢ |
L Ajmer 1. Additional District Judge No. 1, Ajmer |Revenue District Ajmer T
2. Sr. Civil Judge, Ajmer
3. Civil Judge, Ajmer District ,
2 A-l;ar 1. Additional District Judge No. 1, Alwar |Revenue District Alwar ;
2. Sr. Civil Judgc, Alwar l
3. Civil Judge No. 1, Alwar |
3? Iii—aji—(;;ra 1. Additional District Judge, Balotra Revenue District Barmer ]
2. Sr. Civil Judge/ (ACIM), Balotra ‘
3. Civil Judge, Balotra
4, Banswara 1. Additional District Judge, Banswara Revenue District;
2. St. Civil Judge, Banswara Banswiars |
3. Civil Judge, Banswara
5. Baran 1. Additional District Judge /No. 1, Baran |Revenue District Baran |
2. Sr. Civil Judge, Baran |
3. Civil Judge, Baran L
; |
t’;. H Bharatpur 1. Additional District Judge No. 1,|Revenue Districti
Bharatpur Bharatpur i
2. Sr. Civil Judge, Bharatpur i
3. Civil Judge, Bharatpur 1
7_. ”:lBHi-iwara 1. Additional District Judge No. 1, Revenue o Bi s?rict_z
Bhilwara Bhilwara :
2. Sr. Civil Judge, Bhilwara %
3. Addl. Civil Judge No.1, Bhilwara i
_ \ B i i
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The courts designated as Special Courts to try

Jurisdiction of the Special

Metro.
2. Sr. Civil Judge, Jaipur Metro.

3. Additional Civil Judge No.l, Jaipur
Metro.

Judgeship the suits wunder Specific Relief Act in court(s) mentioned in
respect of Contracts relating to Infrastructure coluimn No.3
Projects under Section 20 B of the Specific
B Relief Act.
‘Bikaner 1. Additional District Judge No. 1, Bikaner |Revenue District Bikaner |
2. Sr. Civil Judge, Bikaner i
3. Civil Judge, Bikaner |
Bundi 1. Additional District Judge No. 1, Bundi |Revenue District Bundi *
2. Sr. Civil Judge, Bundi
3. Civil Judge, Bundi
Chittorgarh 1. Additional District Judge No. 1,|Revenue Distric:t_l
Chittorgarh Chittorgarh
2. Sr. Civil Judge, Chittorgarh
3. Civil Judge, Chittorgarh ?
‘Churu . Additional District Judge, Churu- Revenue District Churu |
2. Sr. Civil Judge, Churu |
3. Civil Judge, Churu |
- I
. Dausa 1. Additional District Judge, Dausa Revenue District Dausa !
2. Sr. Civil Judge, Dausa |
3. Civil Judge, Dausa i
. Di;olpur 1. Additional District Judge, Dholpur Revenue District Dholpur
2. Sr. Civil Judge, Dholpur l
3. Civil Judge, Dholpur |
- f)ungarpur 1. Additional District Judge, Dungarpur  |Revenue District
2. Sr. Civil Judge, Dungarpur Dungarpur
3. Civil Judge, Dungarpur .
B
SriGanganagar |1. Additional District Judge No. 1,|Revenue District%
SriGanganagar SriGanganagar 1
2. Sr. Civil Judge, SriGanganagar |
3. Civil Judge, SriGanganagar
EHanumangarh 1. Additional District Judge No. 1,|Revenue District
: Hanumangarh Hanumangarh
2. Sr. Civil Judge, Hanumangarh
3. Civil Judge, Hanumangarh
-‘..lgzpur Metro. |1. Additional District Judge No. 1, Jaipur|Municipal = Corporation,

Jaipur Metropolitan area
of Revenue District Jaipur |

|




Jurisdiction of the Spec;';/_ﬁ’
courefs) mentoned i /
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|

istrict  Jaj pur
(Except Municipal
Corporation area aipur
Metropolitan) [
!

2. Sr. Civil Judge, Jaipur District

3. Civil Judge, Jaipur District

1. Additional District Judge, Jaisalmer Revenue Distﬁct’
2. Sr. Civil Judge, Jaisalmer Jaisalmer
3. Civil Judge, Jaisalmer

1. District Judge, Jalore ﬁevenue District Jalore 1(

19, Jaisalmer

20. Jalore
2. Sr. Civil Judge, Jalore ;
3. Civil Judge, Jalore J
21, Jhalawar l. Additional District Judge, Jhalawar Revenue District Jhalawar }
2. Sr. Civil Judge, Jhalawar i
3. Civil Judge, Jhalawar |
. = . .. . . 4
22, Jhunjhunu . Additional District Judge No. 1,|Revenue District |

Jhunjhunu Jhunjhunu |

: r
2. Sr. Civil Judge, Jhunjhunu ’
3. Civil Judge, Jhunjhunu |

)

- Jodhpur Metro. |1. Additional District Judge No. 1, Jodhpur |Municipal Corporation,i
Metro. Jodhpur Metropolitan area!

2. Sr. Civil Judge, Jodhpur Metro. of  Revenyo Dlsmm?

Jodhpur
3. Civil Judge, Jodhpur Metro.
P e 7
24, Jodhpur 1. Additional District Judge, Jodhpur|Revenue District Jodhpur|
District District (Except Municipal |

Corporation area Jodhpur1

2. Sr. Civil Judge, Jodhpur District Metropolitan)

3. Civil Judge, Jodhpur District

25, Karauli 1. Additional District Judge, Karauli Revenue District Karauli
2. Sr. Civil Judge, Karauli ’
3. Civil Judge, Karauli

26. Kota 1. Additional District Judge No. 1, Kota  |Revenue District Kota
2. Sr. Civil Judge, Kota

3. Additioan! Civil Judge (North) No.l,|
Kota '

I EENEER R

27 .I\./i;fta o 1. Additional District Judge, Merta iRevenuc District Nagaur |
2. Sr. Civil Judge-(ACIM), Merta ' |
3. Civil Judge, Merta 4

— e ey

L;EE ' Pall 1. Additional District Judge, Pali Revenue District Pali |
2. Sr. Civil Judge, Pali ‘
3. Civil Judge, Pali \ /
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Name of jT he courts designi
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Judgeship  |the suits under Speii_'ﬁiec:élfourj g AEUIR O BaSpeciat
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Projects under Section 20 e cwiiomn Noid '
R—— Relief Act. b Spec':ﬁc" ‘ J
Pratapgarh 1. Distri | ] ;
5 “Ct Judge, Pratapgarh ;fRevenue District!
2. Sr. Civil Judge, Pratapgarh Pratapgarh
.3' Civil Judge, Pratapgarh
‘Rajsmand ) iti istri : - il
1. Additional District Judge, Rajsmand ‘[Revcnue District
2. Sr. Civil Judge, Rajsamand Rajsmand
E3. Civil Judge, Rajsmand
‘S;“:ai | 1] istri 1 I
Madhopur ;V.Iadg(fd&?onal District Judge, Sawai Revepue District
P 'SawaiMadhopur
2. Sr. Civil Judge, Sawai Madhopur ’
‘3. Civil Judge, Sawai Madhopur
‘Sikar 1. Additional District Judge No. 1, Sikar ,Revenue District Sikar
2. Sr. Civil Judge, Sikar !
3. Civil Judge, Sikar 1
. _- - . . _-_!
Sirohi | 1. District Judge, Sirohi |Revenue District Sirohi
2. Sr. Civil Judge, Sirohi !
: |
3. Civil Judge, Sirohi |
Tonk 1. Additional District Judge, Tonk Revenue District 'fonk ;
2. Sr. Civil Judge, Tonk
3. Civil Judge, Tonk |
Udaipur .1. Additional District Judge No. 1, Udaipur |Revenue District Udaipur ‘

2. Sr. Civil Judge, Udaipur

3 Additional Civil Judge (North) No.l,
l‘Udaipur City. l

No.: General/ll/26/2018/1235
Copy forwarded to the following for information and

By Order of H.E. the Governor

| \5\&? o/l
( Mahaveer Prasad Sharma )

Principal Secretary to the Government
RAJASTHAN HIGH COURT, JODHPUR
Dated :  09/10/2018

necessary action:-
1. All the Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur.

5 All the District & Sessions Judges with the direction to circulate
amongst all subordinate courts,

3. All concerned courts.
4. A.0.J. Computer cell with a direction to upload the same on high

~ court website.
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REGISTRAR (RULES)



